NATIONAL HUMAN
RIGHTS COMMISSION

ORISSA POST, Bhubaneswar, 19.5.2025

Page No. 5, Size:(9.75)cms X (16.30)cms.

NHRC seeks ATR on condition
of rural populace in Keonjhar

POST NEWS NETWORK

Keonjhar, May 18: The Na-
tional Human Rights Commis-
sion (NHRC) has sought an Ac-
tion Taken Report (ATR) from
the Keonjhar District Collector
on the deplorable quality of life
of rural populace in the district
who are deprived of basic ed-
ucation, healthcare, employ-
ment, and essential amenities.

Acting on a petition filed
by human rights activist and
Supreme Court lawyer Rad-
hakanta Tripathy, the NHRC
passed the order, highlighting
the precarious living condi-
tions and deprivation faced by
residents in 781 villages across
the district.

Tripathy stated that although
Keonjhar generates substantial
revenue for the state, its peo-
ple continue to live in abject
poverty. The northern district
holds vast reserves of iron ore,
chromite, limestone, dolomite,
nickel, and granite. According
to District Mineral Foundation

_(DMF) reports, Keonjhar has an

estimated 2.555 million tonnes
of iron ore reserves, expected
to last for another 60 vears at
the current extraction rate of 55
million tonnes annually.
Despite the district’s mineral
wealth, the tribal (44.5%) and
Scheduled Caste (11.62%) pop-

ulations face ongoing political,
social, cultural, economic, and
environmental marginalisa-
tion. Mining companies, Trip-
athy contended, continue to ac-
cumulate wealth by displacing
and neglecting these vulnerable
communities.

Citing a baseline survey,
Tripathy pointed out that
94.1% of households are below
the poverty line, and 58.4%
live in mud houses. Although
substantial development funds
are made avalilable to district
authorities, poor utilisation has
resulied in widespread depriva-
tion. The failure to develop road
infrastructure has exacerbated
poverty, malnutrition, and so-
cial exclusion in tribal areas.

Tripathy noted that there
is no shortage of resources or
funds for social and economic
development. Proper utilisa-
tion and equitable distribution
of DMF funds could eradicate
hunger, poverty, and home-
lessness while establishing
world-class infrastructure in
health, edueation, transport,
and communication, trans-
forming the lives of people
across 2,137 villages and 297
gram panchayats.

Based on international calcu-
lations, if DMF funds are dis-
bursed appropriately, each vil-
lage in Keonjhar could receive

¥5.46 crore, and each gram pan-
chayat could get ¥39.34 crore,
the petition argued.

Tripathy further criticised
successive state governments
for approaching mineral-rich
districts like Keonjhar with a
rent-seeking, colonial mind-
sel—extracting wealth without
addressing the welfare of the
local population. He labelled
this neglect as a result of vi-
sionless leadership that treats
politics as a means of personal
enrichment.

He urged the NHRC to ini-
tiate an urgent reassessment
of the quality of life of tribal
communities in Keonjhar and
to explore the role of education
in improving these conditions.
He also recommended the im-
plementation of Artificial Intel-
ligence (Al)-driven accessibility
audits to improve planning and
execution processes. These au-
dits, he said, could help iden-
tify infrastructure gaps in real
time using sensor networks and
computer vision systems.

“The commission is of the
considered view that the allega-
tions levelled in the complaint
are serious violations of the
human rights of the victims.
Accordingly, the registry is
directed to send a copy of the
complaint to the District Magis-
trate-cum-Collector, Keonjhar,
Odisha, to examine the matter
and submit a report expedi-
tiously within a period of 15
days, treating the matter as
very urgent,” the NHRC stated
in its order,

As per DMF Keonjhar, a to-
tal of 711,684 crore has been
collected cumulatively. In the
2023-24 financial year alone,
?1.731 crore was collected,
compared with ¥580 crore in
2014-15. As per constitution-
al provisions, these funds are
intended for the welfare of lo-
cal communities, particularly
those affected by mining-relat-
ed industrialisation.
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NHRC directs Odisha government to submit ATR on old age pension fraud in two
districts

The commission had previously directed the principal secretary on March 3 to investigate
the allegations and submit a report within four weeks.

https://www.newindianexpress.com/states/odisha/2025/May/18/nhrc-directs-odisha-
government-to-submit-atr-on-old-age-pension-fraud-in-two-districts

Express News Service | Updated on: 18 May 2025, 9:18 am
1 min read

KENDRAPADA: The National Human Rights Commission (NHRC) has directed the
Odisha government to submit an action taken report (ATR) regarding alleged
misappropriation of old age pension funds in Kendrapara and Jajpur districts.

Acting on a petition filed by human rights activist and lawyer Radhakanta Tripathy, the
commission issued a second notice on May 16 seeking the ATR within two weeks.

Tripathy had alleged that welfare fund allocated for old age pension scheme was being
grossly misused by people with connection and influence in Aul block of Kendrapara and
Binjharpur block of Jajpur districts. He said that without proper verification, individuals
below 60 years of age were receiving old age pensions, thus depriving the eligible
beneficiaries of the welfare fund.

The commission had previously directed the principal secretary on March 3 to investigate
the allegations and submit a report within four weeks. Despite the directions of the
commission, the authority had not submitted any report.

The NHRC has now cautioned that it would invoke its coercive powers under section 13
of the Protection of Human Rights Act, 1993 if the report is not submitted within the
stipulated time. Old age pension scheme provides financial assistance of Rs 1,000
monthly to elderly individuals aged 60-79 years and Rs 1,200 to those aged 80 years and
above.

Last year, police had booked around 65 individuals from Argala gram panchayat under
Aul block in connection with an alleged scam related to disbursement of old-age pension
to them on the basis of fake documents under sections 319 (2), 318 (4), 336 (2), 338, and
340(2) of the BNS following a complaint by Minati Jagdev, block development officer of
Aul.
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Poverty amid plenty in Odisha’s mining heartland: NHRC seeks ATR

With several villages in the Keonjhar district, Orissa’s mining heartland, languishing in
utter neglect and people denied of basic amenities of human life, the National Human
Rights Commission (NHRC) has sought for Action Taken Report (ATR) from the district
collector on the alleged miserable living condition of people living the mineral-rich belt.

https://www.thestatesman.com/india/poverty-amid-plenty-in-odishas-mining-heartland-
nhrc-seeks-atr-1503434137.html

SNS | BHUBANESWAR | May 18, 2025 5:38 pm

With several villages in the Keonjhar district, Orissa’s mining heartland, languishing in
utter neglect and people denied of basic amenities of human life, the National Human
Rights Commission (NHRC) has sought for Action Taken Report (ATR) from the district
collector on the alleged miserable living condition of people living the mineral-rich belt.

In sharp contrast to rich reserves of mineral wealth, people living in as many as 781
villages on the periphery mines of the district continue to languish in poverty, a petition
filed by human rights lawyer Radhakant Tripathy stated.

Keonjhar, one of the major mineral producing districts of Odisha, is endowed with a rich
reserve of iron ore, manganese ore, chromate, quartzite, bauxite and limestone.

The Keonjhar district generates huge revenue for the state. According to District Mineral
Foundation (DMF) reports, it is estimated that Keonjhar holds a total of 2,555 million
tonnes of iron ore reserves. At the current extraction rate of 55 million tonnes per year,
these reserves are projected to last another 60 years. This landlocked district leads in
mining-driven industrialisation and contributes significantly to the state’s economy, said
the petition.

Mining companies continue to accumulate enormous wealth by dispossessing and
marginalizing vulnerable communities. As per the baseline survey of the district, about
94.1% of households are below poverty line and 58.4% residing in mud houses. Although
sufficient funds are provided for the development of the district, these funds are not
utilized properly. This indicates administrative inaction and negligence as the primary
reasons for the ongoing hardship, emphasizing that the deprivation of roads contributes
to widespread poverty, malnutrition, and exclusion of tribal communities, maintained the
petition.

There is no scarcity of resources or funds for the social and economic development of the
people in the Keonjhar district. If the District Mineral Foundation funds are utilised and
distributed properly, it will go a long way in eradicating hunger, poverty and
homelessness, while also developing world class health, education, transport and
communication infrastructure- transforming the face of 2137 villages and 297 gram
panchayats in the district.
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Successive governments in Odisha have approached mining areas like Keonjhar and the
state’s mineral resources with a rent-seeking, colonial mindset. The ruling classes have
focused on extracting wealth without prioritising the welfare of the people. This reflects
the politics of poverty, planning, and development in the state, where visionless
leadership treats politics as a tool for amassing personal wealth and family business, the
petitioner contended.

The petitioner requested the NHRC to study the quality of life of the tribal of Keonjhar
District afresh on a war footing and analyse the effect of educational status of tribal
communities on quality of life by formulating strategies to improve the quality of life of the
tribals of Keonjhar District. Continuous Al-Powered Accessibility Audits will definitely help
the development process, it concluded.
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NHRC Launches Virtual Internship To Advance Human Rights Education
Nationwide

https://www.thehansindia.com/news/national/nhrc-launches-virtual-internship-to-
advance-human-rights-education-nationwide-972111

Susmita Modak Hans News Service | 18 May 2025 12:30 PM IST

HIGHLIGHTS The National Human Rights Commission's two-week Online Short-Term
Internship Programme offers students across India virtual access to human rights
education, featuring expert lectures, virtual field visits, and practical experience without
geographical limitations.

The National Human Rights Commission (NHRC) has initiated its innovative two-week
Online Short-Term Internship Programme (OSTI) designed to deepen students'
understanding of human rights principles and their significance in Indian society. The
virtual program commenced this week with 80 carefully selected participants representing
universities across 21 different states and union territories.

Competition for placement was substantial, with the NHRC receiving nearly 1,800
applications before finalizing the cohort of 80 participants. The selected interns come from
diverse academic backgrounds, and the digital format ensures that students from even
the most remote regions of India can participate without the financial and logistical
challenges of relocating to Delhi.

NHRC Secretary General Bharat Lal inaugurated the program, emphasizing the crucial
role young people play in upholding India's fundamental values of justice, compassion,
and human dignity. He explained that the internship is structured to provide participants
with comprehensive insights into how India’s constitutional framework safeguards human
rights and empowers students to become advocates for equality within their communities.

Lal highlighted the strategic decision to offer the internship online, noting that this
approach significantly expands accessibility, particularly for students in underserved
regions with limited access to specialized educational opportunities. During his address,
he also provided participants with context on the historical development of human rights
in India, the Supreme Court's pivotal role in their protection, and the NHRC's mandate to
advance these fundamental rights.

The curriculum features a diverse range of learning experiences, including expert
lectures, facilitated group discussions, literature reviews, public speaking exercises, and
research assignments. NHRC Joint Secretary Samir Kumar revealed that the program
will also incorporate virtual field trips to institutions such as Tihar Jail, allowing students
to observe human rights considerations in practical contexts.
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Through this comprehensive program, the NHRC aims to equip participants with practical
human rights experience while fostering their development as advocates who can
contribute to building a more equitable and responsible society across India.
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https://jantaserishta.com/world/nhrc-launches-virtual-internship-to-advance-human-
rights-education-nationwide-4020597
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https://www.livehindustan.com/uttar-pradesh/kanpur/story-iit-kanpur-implements-
mental-health-initiatives-amid-rising-suicide-cases-201747576680779.html

Newswrap i%-g%dlﬂ, PTIYR Sun, 18 May 2025 07:28 PM
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Jitu Bikaneri | Publishes May18, 2025
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